
M:: R: CENTRAL ADMINISTRATIVE TRIBUNAL 
LC 

No CA 350/00229/ 2016 	 Date of order 03 08 2016 

Present Hon1ble Justice Mr Vishnu Chandra Gupta, Judicial Member 
Hoh'ble Ms. Jaya Das Gupta, Administrative Member. 

NISHI KANTA DAS 

VS. 

UNION OF INDIA&OTHERS 

For the applicant 	: Ms. P. Mondal, counsel 
:Fotthe respondents : None 

O:RDER 
Per Justice.V.C. Gupta, J.M. 

Ms. P. MondaI Id. counsel appearing on behalf of the applicant 

submits1hat4h'e applicant wants to withdraw this O.A. 

t 	2 	A 	dgly the 0 A is dismissed as 'withdrawn' 

(J Das Gt*ta) 	 (Justice V C. Gupta) 
AdimnistratWeMèMber 	 Judicial Member 
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